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Nﬁs mx nAPU&AHEB PARU-
LExAn Will the Minister of TOU-
RiSM “AND CIVIL "AVIATION be
pleaged to gtate?

(a) is it not a fact that inter-cadre
rivalry in communications wing of the
Civil Aviation Department has further
delayed the smooth implementation of
the Tata Committee Report and hes
aggravated bitterness among the staff
all over the country, and

(b) if so, steps taken by Govern-
ment in this connection?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI A. P, SHAR-
MA): (a) No Sir, .

(b) Representations have been re-
ceived from gifferent Unions/Associa-
tions on the question of merger or
otherwise of the technical and opera-
tional cadres in the communications
wing of the Civil Aviation Department.
The Empowerea Committee constitut-
ed for the implementation of the re-
commendations of the Tata Committee
is examining these representations.

A decision on the question of men-
ger or otherwise will be taken ag soon
as ffis examination is completed.

Bxport Tmport Bask
*170. SHRI M. V. CHANDRASHE-
KARA MURTHY:
SHRI SHIV KUMAR SINGH:

will tthe Minister of FINANCE be
pleased to state:

- (a) whethey the schéme of joint fin-
ancing of Export and Import Rank by
trigl Development Bank of Dndia hes
run into serious difficulties;

(b) it so, what are the points of
difference;

(c) whether the seifing up of the

2 noy been
Bolved:

'havehelpedﬁmlndianw

(d) it so, the main reasons for the
same; and

(e) what was the main purpose ot
this bank and to what wtenwt would

THE DEPUTY mms'rm IN ’l‘ﬁE
MINISTRY* OF FINANCE (SHR!
MAGANBHAI BAROT): (a) to (e). No,
Sir. Government have decided to set
up an Export Import Bank to assist
the financing of the country’s interna-
tional trade. The modalities are being
worked out.
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Withdrawal of Concessional Rates of
Duty Applicable to Khandsari
Units

#173. SHRI RAJESH KUMAR
SINGH: Will the Minister of FINANCE
be pleased to state;

(a) whether the Central Government
have recenfly withdrawn the conces-
sional rates of duty applicable to Khan-
dsari uynits working unaer the normal
procedure and have algso revised the
Guty on Khandsari sugar and if so,
the reasong thereof;

(b) the number ¢! persons thrown
out of employment gs a result t&etb-
of;, and _





